
THE ESSO (ACQUISI%'ION OF UND~RTAKINGS IN INDIA) 
AMENDMENT ACT, 1974 
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An Act to amend the of Undertakings in India) , 

BE it enacted by Parliament in t Year of the Republic 
of India as follows: -I ' 

1. This Act may be called the (Acquisition of Undertakings in short 
,India) Amendment .Aot, 1974. title. 

2. In  section 13 of the Esso (Acq on of Undertakings in India) ~ m e i ; : ~  
4 1914. f9'74, in kb-b-hedtidn (I), for the ' "on& hundred and , e2gthy merit 04 

sectioq la days", the words "one ykar" shall be 
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